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Papers Laid

STATEMENT RE. ACTION TAKEN BY
COVERNMENT ON ASSURANCES XTC.

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENT-
ARY AFFAIRS (SHRI B. SHANKA-

RANAND):

I beg to lay on the

PHALGUNA 9, 1896 (SAKA)

Papers Laid
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Table the following statements show-
ing the action taken by the Govern-
ment on various assurances, promises
and undertakingg given by the Minis-

ters during the

various sessions of

Lok Sabha'—

FOURTH LOK SABHA

(13 Statement No. XXX ,
i) Statement No. JXOXXVII
(‘i) Statement No XXXVI
(rv) Statement No XL
(v) Statement No XXVII
(1) Statement No XXXII |

(vn Statement No XV .
(mn) Statement No XXXV
(1x) Statement No XXII
(x) Statement No XXVI ,
() Statement No XVIII |
‘xm) Statemnent No XVI
(e ) Statement No XIX
() Statement No XIII
{xt) Statement No X1
(xt1) Statement No XII
(xtsr) Statement No V', .
(xvm) Suatement No 11
(xx) Statement No III .

. .

Sixth Session, 1968.
Seventh Session, 196y,
Ninth Session, 1969.
Tenth Session, 1970,
Eleventh Session. 1970.
Twelfth Session, 1970,

FIFTH LOK SABHA

-

{Placed wm nbran.

See No

NorrrcaTioNs UNDER Eyrorr (QUaLITY
CONTROL AND INsPECTION) AcT, 1563

THE DEPUTY MINISTER IN THE

MINISTRY OF COMMERCS

(SHRI

VISHWANATH PRATAP SINGH): I
beg to lay on the Table—

{s) A copy each of the following
Notifications (Hindi and Eng-
lish versions) under sub-

.

First Session, 1971
Second Session, 1971,
Third Session, 1971

Fourth Session 1972

. Fitth Session 1972

Sicth dSession, 1972
Scventh Sessuon, 1973
Eighth Sesston, 19-3.

. Ninth Sessqaon 1973

. Tenth Sessiun 1974

Eleventh Session, 1974

. Tweltth Scssion, 1974.

Twelfth Session, 1974.

' T—yo40 5]

section (3) of section 17

of

tte Export (Qualitv Control
and Inspection) Act, 19(3 —

t1) The Export of

and

Fish Products (Inspection)
Second Amendment Rules,
1974, published in Notifica-
tion Nov S0 3354 in
Gazette of Indis dated the

f1st December, 1974



